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'SHRI RAGHAVJT (Vidisha): Sir, I
bhave also given a notice under Rule 377,

MR. SPEAKER: All the notices re
celved are considered; if you give to-
day, it will ba considered for tomor-
row.

(s
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1245 hrs,
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MRE. SPEAKER: We will now take
discussion and Voting on the De-
mands for Grants under the comtrol
of the Ministry of Works and Housing
and the Ministry of Supply and Re-
habilttation .

8bri Yuvraj. Please be brief. You

§
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| 4
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mlgnia‘llf:;‘luwwq:n live under, o if any Sl

dx feeirgw st frarr ey W ek
awer wft k1 femga o w2y
& v § o wvw o o 1w
wed T ax o g | o i K gy
wrft ara wew wan 1 Afer oF
wg Xar wmar g 1

msﬂu:q&wtgwm
E o fre s s &y 0 "

ot qwerw : 18 AT, 1977 W
vhuarm-qthwmﬁwrm—
e wardfes swr awaT 3811, W T
TAT FTH WERATATE W@ | g
wf ave 3w farg Fucd! it | 70 &1
Faw AW Rz fEqr. AT, . -
arrt & fg e foer o fer
79 1 O g T Frwren wa g @
T T A PRI I K AT
31 w1 1 g7 A & e
T & fag <rear gt Frerey ago
at gardr wfzarg @ | 0T Wt &
arq & gt ara e see g )

SHRI MUKUNDA MANDAL (Mathu-
rapur): At the very outset 1 will raise

certain points to which, I hope, the
Minister will pay his attenticn.

In this report of the Housing Minis-
try it is said that housing facllities
will be provided to the employeces, ete.
While formulating. the housing policy
I request the Minister to make neces-
sary provision for acceleratlng provi-
slon of housing facllities to the poorer
persong in the rural areas because the
poorer sections of our soclety like the

made for their purpose, at least they
will be benefited and the country like
ourg will be benefited.

Aguin, 1 fhink the Ministry is very
keen regarding clearance of the slums
or improvement of the slums. But
when | remember Calcutta, the thou-
sands of slums whieh are thers come
to my mind and can—you imagine, Sir,
that civilised persons in this 20th cen-
tiry are living inm these -areas? The
slums are in such a condition that man
cannot live there. What steps have
%0 far been taken by the government—
I cannot understand: So I yrge upon
this Ministry the immediate necessity
of paying attention - to these slums
because during the 30 years of Congress
regime, it jo. found that nothing bas
been dons dor: them. And no improver
meol in there. S0, | requegt the hom.
Minister 40 take necessamy steps o
cleag the slums immediately.

13 hre

1 want to mention bere that after
thirty years of Congress regime they
mentloned ‘talk less, work more’. But
it was detected by the peopie that that
was a hollow stogan. That is why they
have driven them out 1 want to re-
quest the Minister to make a note of
it, improve the position and clear the
slums so that people can live in a pro-
per manner.

It ! stated in the report that there
is a provision of fands and the em-
ployees will beigiven necessary advace
for the construétion’' of bouses. But
there are so many difficulties—that
after the submission of the application
lot of time lagses and po response is
given by this - Department. A lucky
few B0 rective money but by that time
thé cost ‘ol building material- rises.
That is why the advance given to them
eannot satisfy their demand or re-
quirement, 1 hope that the Mliaister
will will make: a nots of it. I suggest,
let the Ministry take the responsihilty
of the tructi of the build
i the Government has good wishes
for them.
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;Additional money should be provi-
ded fo the employees who are in diff-
culty because the cost of material has
gone up. |
In the Report, 1 fesl something
wrong has been mentioned and there
is somhhmg tontradictory. The Re-
port !-i.vs
“The year 1977-78 brought new
hopes and promises in tackling the
continuing promises to refugees and
repatriats. The Department of Re-
babilitation geared itself to the task
of accelerated implementation of
rehabilitation schefes and relief
operation with the major thrust on
the economic rehabilitation of the
digplaced persons and- repatriats and
r.neu integration into n-uun-l COno-
my."”
1 think it is contradictory. I think
thousands of refugeer are coming from
Manns, Medsm, Debdakarsniys and
other places. They are érefting pro-
blems in West Bengal If sach »
report is given, I think there is some-
thing wrong.

asking for shelter but they are not
getting shelter. They have not yet
been rebubilitated. Although
stated in the Act of I1848—those
are gainfully employed i De
anywhere else in India will be
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area. ] request the hon. Minister to
take note of this and to rectily this
anpmaly.

The refugees had deserted their
camps .and they have sold out their
belongings. Now Government js mak-
ing’ arrangements for them to come
back. | request the Department and
the Ministry concerned to see thst
their belongings sheuld be given back
to them. Necessary financis] assist-
ance for regettlement should be given
to them.

Some of our Congresy friends have
alleged that the West Bengal Govern-
ment is doing nothing. But, Sir, it is
only the Congress which has created
this refugee problem. .I hope that the
Junata Government wil] take neces-
sary steps for solving ihis problem.

‘Then, Sir, in regard 1o tie ‘Depart-
ment of Supply 1 wish to submit that
there is a decreasirig trend in the
matter of purchase of products of the
Ehadi and cottage and small scale
industries. This ‘should’ be set right.
1 am not going into the details as T
do not bave time. | hope that neces-
sary steps will be taken by the hon.

are taken also in respect of the other
regiona] languages.

In conclusion, I would like to gub-
mit that the Minlstry should not
create any confuslon among the peo-
ple and they should not pressurise
Hindi among the people of !-h! difr-

8ir, with these words I conclude. I
support these Demands for Grants.
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SHRI 3AMAR GUHA (Contal): Mr.
Speaker Sir, an jmpression created by
the Ministry of Rehabilitation on
various occasions in this. House and
also outside that there is not much
residual problem for the refugees to
get them rehsbilitated, You will re-
member, [ tried to raise this issue on
several occasions and even in this
session of Lok Sabha. EarHer I had
raised it on innumerable occasions.
Every time an impression was created
that it is & Ministry just preparing it~
self to wind up because this Rehabi-
itation Department sppeared to the
Government and perhaps to the Min-
ister concerned also as nothing but a
redundagt department or just a bur-
den on them. There is a sudden
eruption of the refugee on rush. you
can ecall it & re-influx by the deser-
ters, as they call them from the re-
habllitation sifes. It has created &
new swareness, a kind of horror also,
in the mind of the Government, not
only in the mind of the Central Gov-
ernment, but other State Governments
as well, about the problem of refu-
gees and their rehabilitation.

11.09 hrs.

[Sem DERENDRANATE BAsy in the
Chair)

Sir, it appears to me that nelther
the Central Government nor the Gov-
ernment of West Bengal nor the
Government of Orissa nor the othar,
Governments which are concerned
with the problems of the rehabilita-
tion of the refugees in Dandakaranya
areg have adequate minds, hearts,
feelings or understanding of the pro-
blems of the rebmbilitation of the
refugees,

1f it had been so, some of the Cen-
tra) Ministers or, at least the Rehabi-
litation Minister could have onee
visited the rehabilitation site. At
least one of the Ministers or, If not
the Chief Minister, at least, the Minfs-
ter of Rehabilitation of West Bengal
should have visited much earller
before the rehabilitation of refugees
started. At least one of the refugee Mi-
nitfiers trom Orissa should have visited

& Min. of = 270°
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that place. Dandakeranys ig part of
Orissa. They have got innumerable
officerg there who arg *jndirectly in-
volved.

None showed any, if I may use the
word, understahding or feeling in the
hearts or minds, ‘for the proper reha-
bilitation  of the refugees. Sir, you
will remember, this House will re-
mémber thet even during this sessign’
and even earlier session too, | tried to
draw the attention of the hon. Minis-
ter about the necessity of sending a
team of Members of Parliament to
enquire into the conditions of refugees
living in different camps and also in
different refugees sites and also I had
asked him to probe into the probabi-
lity of the settlement of the refugees
In the Andeman iskands. But, Sir, un-
fortunately, it was bluntly refused by
the hon. Minister. If the caution I
had given earlier was taken notice of,
perhaps, the situation that has de-
veloped would not have arisen.

Sir, the House js very thin now.
But, we saw 00 inoumerable occazions
in this House, explosion of tempers,
explosion of anger whenever yoy issue
arose about the atrocities committed
on harijans, scheduled castes or about
their problems. But, I want to draw
the attention of the House, and,
through the thin House, perhaps, it
will go outside, to the people at large,
that these unfortunate refugees are
awaiting rehabilitation for 10 or 15
years—1,30,000 refugees were in Deoli,
Mana and other camps—and the re-
fugees in Dandakaranya Area those
who had been rehabilitated in Dands-
karanys, seventy to elghty per cent
of them, belong to barijans or sche-
duled castes. At least I expect Babu
Jagjiwan Ram to issue a shtumm in

sthy with the t plight of
the refugees who have gome out Of
Dandakaranya and who are still rot.
ting in different camps and are facing
a miserable situstion = in the gites
which are called ‘rehabilitation sites”
without scope and neceesary facilities
for their economic repabilitation, What
a horrible scene it js! The hon. Minis-
ter has not gone there. Some of the
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Ministery should have gone to West
Bengal to see what & horrible gight it
is. If there is one definition, it is a
buman hell if | am permitted to use
the word. It is a scene of real human
bell in Hastnara area of West Bengal
just bordering the Sunderbans erea
where there gre about 20,000 people.
Nobody knows what it is. According
to West Bengal figureg the number of
deserters is only 35000 From the
report in the press, it is about 8,000
people who are waiting in  Waltair
gtation ang 5000 in Korsput area.
‘What a horrible scene it js—I1 uwed
the words ‘buman bell. What more
hell it can be? There js Do shelter;
there is no relief arrangement; there
is no food gnd there is no mdequate
medical facility. Sir, you know in this
seasin there are hail storme, strong
winds and what a miserable conditien
they are facing there, It is also not
_kpown to many Delhi papexs because
they do not carry that miserable gitus-
tion that has been created in West
‘Bengal. "Evéryday about a dozen peo-
ple ¥are dying like cats and dogs.
They have no money to purchase wood
so that they ‘can burn their dead
bodies. Dead bodieg are thrown in the
river Ishamati. “West Bengal govern-
ment is now S8ying many things but
they should make a heart-search of
their own also. We al hether in
the Opposition or in the Congress—
tried to exploit refugees for pljticel
. The present West Bengal
Gomﬂm'&nt‘ not above that com-
plaint. They " exploited them.  They
utiliseg them for “pilitieal pufposes.
#t us not forget these parties who
have formed the Government—my
party ¥as also there at that time ex-
éepting me—did not want that the
refugees should go out of West Bengal.
They did not want that they should
be rehabilitated in Dandakaranya.
They did not want that they should
be rehabilitated in Andamans. Now,
the hon'ble Minister s charry about
Andamans but at that time Andamans
u,incm.,a in:hctmﬂoryg!wm
Paugsl. Chtndn Roy
ﬁe euui.d get’ rehabllitation
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done there. He could send ag many
refugeés if he wanted to send there.
At that time these Leftist friends—
mine was the lonely volce—did not
want the refugees to go to Andamans
and other areas where gdequate pro-
Vision, can be made for rehabilitation.
Now, how heartlessly they are behav-
ing. They are ufing police every-
where. If people’ are getting into
Sunderbans area gither by train or by
boat or by trucks they are mercilessly
beaten, thrown out mnd all their be-
longings are snatched away. They are
being treated as costs and dogs and
sent back to Korsput area. What js
the result! Again they are coming
back. - You send them in tens snd
come back in hundreds. Why is it sof
Braina are being utilised.. . intellj-
gence brains. Why?! They say sabo-
teurs are working. They say agent
provocateurs are working; some poli-
tical agents are working. 'Luy, some
commensense should be 1e!l. with us.
Even if one ex-Mondal whose name
has been mentioned, nobody can say
what it is. ‘This js only an assumption
that some conspiracy is working be-
hind. If you have some commonsense
to understand these people—cent per
cent of them—are cuitivators. They
Ilre not to be easily swayed by cheap
For years together no-

nrid to enquire mtu the

butc cause and basic reasons. Mo
rumnble person has even cared to
g0t Dmdahnnya to know as to
what their problems are. We are get-
ting letters ang 1 Many g time
we have demanded on the Floor of
the House for & team of Members of
Parlisment to be sent there but no-
body cared. Now, their grievances
are accumulated. As it happens in the
case of a flood when the bundh is
broken like g gurge of a flood without
baving any consideration of the econ-
sequences that they will bave fo face
they are <oming cut. They have sold
out their bouses, their belongings and
their bullocks. ‘They have now be-
come desperate: They say we will not
fo back. Even if we are to gie we
will die. Do you think some—agent
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provocateur, or some palitical imsti-
gotor can create that kind of famatic

attitude in the mind of the people -

unless there is sgma basic fandamental
reason o goad them ig that situation
of desperation where life is—if there
is anything most valuable fgf & per-
son it is life—they have come out of
their, 1 should say, rebmbilitation

know

know where to g0 and what will
happen? They have no money, they
have no clothing, they have po shelter.
Therefare, I would make an appeal to
the Prime . Minister that ndes the
situation has developed to such a pass
in the crisis that it will not be possi-
ble for any Minister either the Rebm-
bilitatiop Minister, the Minister of
Weat Bengal or the Minister of Orissa
you tackle this problem. The dimen-
sion and magnitude of this problem
hag assumed a serious propartion. 1
warn the Central Government to keep
this in mind tMAT it js not only a
human’ problem but these pecple are

out i hundreds and ol

and much more then that the area
where the refugees have been con-
centrating has already croshbed 35,000
mark and more are coming. They sy
that thers are about $0:000 deserters

It is not only a Wuman problem, but
the people will be'dying and are &ping
in hundreds. It ix a serious Jww wnd
order situstion which is likely tode-
velop in West Bengsl. Particularty,
in that ares, &l there is a con-
flict. between the local people gnd the
refugees.

1322 hrs.

[M=. DepuTY-SPEARER in the Chair]
And [ warn this Government that the
majority of the local people there are
the Muslims and if ‘tt takes an ugly
turri of a different type, we do not
kridw where it will end because if the
Hindus ‘and 'Muslims of the local in-
habitants are united sgainst the refu-
gees, we do not know what they will
do. They are trying to forcibly
occupy the schools and every shelter
place in the arem, Thersfore, this

k Min, of .
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situation has to be tackled very
setiously and expeditiously. 1 had a
talk with the Prime Minister. | made
& request to the Prime Minister and I
will again make an appeal to him, to
this House to tackle the problem ex-
peditivusly and quickly with & human
mmndmm. with

this Government snd the country not
forget that there are a et of crimi-
pals. If they are the by-product,
they are the by-product of the
national crime that we committed on
them. They did not go out of their
own: It there iz any definition for
the word prolitariens, an actual defi-
nition, they are the worst type of
prolitarian. They have lost their
human heart, everything they have
lost. In the case“of West Bengal
refugees, they got compensstion, But
in the case of Bust Pultistan refugees
they have nut-got a farthing as com-
pensation. * r lands, their belong-
ings, evérything they left there.- I
would make g~request to the Prime
Winister to immedistely go to Kara-
put area; convene a meeting of the
Chlet Ministers '»f West Bengal Orissa
and “the Rebubilltation Minister “of
West Bengal, the Rehdbilitation
Minisfer of Orissa and the Rehabili-
tation Minister ¢f the Central Gov-
ernment to find out ways and means
to ‘tackle thii  problem. Firstiy, [
should ask the Government not to
try in a way &5 they ‘are attempting
tp just huddle them together, bundle
them together and pack ‘them off in
& train like cattle. This is not a way
of doing things. Firstly, temporery
shelter, if you can call it g shelter,
should be built up and sdequate medi-
¢al and other relief should be given
to them. These MWinisters should sit
together and try to resolve the pro-
blems, Some kind of high officials,
Committee call it officials or Mem-
‘bers of Parliement, whatever form, it
should be en effective machinery, has
to be devised to enquire into the
problems and find out why  ‘these
people 162t their Fehabilitation camps



:275 DG. Min.of W. & H.

_[Bhri Samer Gu.hl] .
in such large numbers, almost like
.an svalanche and then persuade
them, convince them that there is no
place for them in West Bengal It
is g fact that they will turn only into
& community of beggars in thou-
sands. They will have to go back
But for that, a psychological condi-
tion has to be created Do not utter
heartlessly, do not glve 1t to the press
saying that they will not he given
sgain rehabilitation benefit. This is a
heartless way of expressing things
and I may call it a tactless way of
dealing with the problem.  You
have to treat the whole problem with
a human consideration and human
com)|

Then 1 have to say a few words in

50 meny refugees were sent to Bihar
. and wther areas; there were miserable
pitiable stories, .people were thrown
in those areas with no facility, oo
possibility whatever for economic re-
babilitation. Those people deserted
in thousands and added.to the thou-
sands of beggars, beggar community
in West Bengal In this background
1 raised on the floor of the House the
-qnstm of rebmbilitation of refugees

APRIE: 5,198~~~
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BAKHT): How many families could
be sent thera?.

SHRI SAMAR GUHA: I will reply
to this question laler on. The Secre-
taries of the planning department,
Home Ministry, Finance ministry,
Rehabilitation Ministry ulj these secre-
taries were constituted into 2 com-
mittee, after many months of sittings
in Delhi they surveyed all the areas
and_Andumans and they made a re-
port to. the Central Government that
by 1076, 75,000 refugees could be and
In 1968 the then Home Minister sent
a study team .of Parliament snd I

want | shall. show it tomarrow; it s

been
denfed, 1 a talk with the Prime
Minister gnd I found that the govern-
ment had not taken a declsion to wind

has heppened to the hon. Minister,

morning I had a talic with him.
In conclusion I ghould say that the

M?ﬂ”wmﬂh 1 should
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also reming you that If any part df
our country could claim that It has
made the largest quantum of sacrifice
and contribution 1o the freedom
struggle, East Bengal can claim it
You will not find a single family in
East Bengal, those who are now
refugees, whose one or two family
members had not gpent 5, 10, 15 years
in jail; there were two revolutionary
centres of Jugantar; there .way the
headquarters gt Dacca,

There is not a single jail in East
Bengal which doesg not know the his-
tory of the martyrs who had been
hanged in jail I will again say that
it there was any place in India, where
there has been the least communal
tension, communal feeling and the
best relationship between the Hindus
and the Muslims, |t was in Easi Bengal,
There had been communal riots, but
they were inspired and instigated by
the Britishers in those times to sup-
presy their revolution movement. They
are the victimg of the political cons-
piracy. Keep it in mind, It Is the
responsibility of the Central Govern-
ment, it ig the responsibility that de-
volves on us on the basis of secred
commitment, sacred pledge that was
given to the people who have been—
it I may use a ward—betrayed
or who are the victims of the unfor-
tunate and tragic circumstances of
partition. I would only request final-
ly that let the Behabilitation Ministry
work with a heart. with a mind, with
a feeling and understanding of the
problems of rehabilitation of the re-
fugees, not only with compassion, but
with necemsary natlonal perspective.

*SHRI 8. K. SARKAR (Joymmger):
Mr. Deputy-Speaker, Sir, 1 rise to
suppert the demands of the Minlstry
of Rehabllitation and this I am dolng
with great pain in my heart. In my
area, Hasoabad, 25000 refugees have
come to take shelter under the bare
sky from Dandakeranya. I have no
words to deacribe the woeful condition
under which they are living and it
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would be a matier of great satisfactibn
it pome one from the Centre goes to
see for themselves, the plight of those
unfortunate people. It is with great
regret that I am to say Sir that the
Central Government has shown no
sympathy for the solution of this pro-
blem. The Stale Governmenl's re-
action to the problem amounis o
sending the refugee back to Dandaka-
ranya. Of course ii is a debateabls
point whetber with the meagre re-
sourceg the State Government all by
itself would be able 1o tackle the
problem or not, but there can be mo
denying of the fact that.all the Benge-
lig feel hurt and frustrated at the
attitude of the .Central Government
towsrds this problem. It s unbeli-
evable how the 'ventrsl leadership can
think of evading the responsibility In
thig regard. Mr. Deputy Speaker Sir,
it we go through the history of the
freedom struggle of our couniry and
if one is to single out (one single and)
maximum contribution made by one
segment of the population then the
hotour would necessarily go to the
people of Bengal particularly with
East Bengal. It cannot be denied Sir
that one out of three families in Eagt-
Bengal had to suffer torture and even
had to go to jail for their participation
in the freedom struggle and it is really
sad end lamentable that Central
leadership should try to” forget the
contribution of these people. Central
leadership is trying to forget o pay
all the debt that they owe to these
people. The persons who are weilding
power from the high pedustal of sutho.
rity of the Certral Government in
Delhi are trying to forget to pay eIl
the debt but I must warn and warm
solmaly that if we forget to ackmow-
ledge the contribution of these people
we have to pay beavily for this. Today
we are playing with the fates of these
people, No, I should say we are play-
ing a game of chesy There iy no
parallel to the sacrifices that the
Bengalis had made far attaining the
freedam of the country. Today of all
the rehabilitation sites that are there

®The original spaech was dellvered i Bengall



for these people. It is very difficult
for every human being to leave his
his bome.snd bearth and
Im‘lltcundenuadwh: ibe Central
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L give them the right to livedn this
country. . They will be rehabilitated
here. But what has happened fo thet
masurance. We had  enlered inlgpna
pact with Pakistan It was the pact we
are trying 1o avoid the issue. Even to-
day 1 find the same-gttilude prevailing

sort .0f conspiracy in the matter. The
Government beard by .Indira Gandhl
had amended the term refugee rehabi-
litation and they had only kept the
word rehabilitation. Not enly this the

an impressitn to the country that the
Foblmo‘luhbiﬂtlﬂmdm

when State Governmment and the
Centra] Qovernment must fulfil the
assurance that was given to the re-
fugees at the time of the partition
of our country and that solemn as-
surance must be fulfilled at all
costs. They must be given assurance
that India is their bomeland and if
we are not able to do it we shall do-
ing & great injustice to them. A great
calamity is facing the country to-
day and if we are not aware of it and
if we do not become conscious of the
dangerous gituaiffn  that is growing
then 1 must say Mr. Deputy Speaker
Sir that a time will come when it would
be beyond the power of the Govern-
meot to tackle the situstion. Today
the réfugees afe not only coming from
Dandakaranys but large number of
minorities from the erstwhile East
Benf#l which was a part of Pakistan
and fiday is being called Bangladesh
are anyiously trying to croms over to
Indie. In fact streams of people are
coming every diy by crossing over the
border. On the other hand if the
Central Governmént feel that by geal-
ing the border they are going to solve
the problem happily  then I must tell
them “and warn them that we are being
allowed th lfve in fools paradise. Sir
it is a fact that every day 200 to 300
minorities are crossing over to West
Bengal every day. The BSF are in-
flicting inbuman torfure end firing on
try to drive away
oar border
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Central Government has to hreak this
solemn promise, and if this BSF is
scting ‘so ruthlessly with these mino-
rities. I must say they are acting
against the law becoupe it was 2
solemn promise given_ by the Gov-
ernment at the {ime of partition and
that promise is being broken by the
BSF, I must place them on the dock
and charge them for 4be. violation of
the law and for the violation of solemn
promise that was given to the mino-
rities of the then East Bengal The
State of West Bengal iz a smail State
which has manifold problems. It is sl
ready over populated and if over and
above If refugees start pourlmg Into the
State from afl Airections then we will
be crushed under the burden of such
s colossa] problcm Qur social order
has ¢rumbléd. Under such pressure,
our ¥onomic order has crumbled and
iodff we are pacing towards extinc-
tibn. At this juncture if we do not
take lesson of history then we will
only have to face the consequences.
y Hindu brotheren Trom Bangak-
desh are being forced to come pver to
India. Their life, property end self-
respect today is in danger. [ have
my relafions in Bangladesh. ] very
often get Jetters from them. These
letters make pitiable reading of the
situation under which the Hiddu
minorities are ll\rj.n.l in Bangladesh.
1 have no doubt in my mind Sir that
_ the day is mot far off when the Hindu
minorities of Bangladesh would be
forced to come to India ance again.
If that situation arises what shall we
do? Are we to keep our doors closed
to them or we to drive them back
and push them deep Mto the territory
of Bangladesh. Are we to
them with bullets snd shower machine
‘guns bullets on them? What are we
going to do with them? This is =
serlous problem and surely we can-
not keep our eyes shut. If we really
do it them ] must say that we would
be living in the fools parsdise. In
erder ty tackle this problem i is im-
perative that the Rehabilitation De-
partment must smign top priority to
this problem, treat it as = mationa]

CHAITRA 15, 1900 (SAKA) .
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problem and try to.mplve it with

sincerety and urgency that such

situation demends. Any look warm
ther

& Minof aba
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approach to this ma

Today a Very explosive situstion is
developing in West Bengal where
new mavement_ia going oo in t.hl
‘State. The movement js termed an
new home land in East Bengal
However illogical the demand may
b& but the human appeal thaf.is in-
berent in it i8 important snd’Gov-
erjpent can ignore it only at jts
own peril. They would be playing
with fire: they would playing
with live bombs. S8ir, ﬂ is quite Lln-
material heth
has my personal w;wOﬂ or not but !
the Central Gévernment can support
the demand of the Arabs for a home
land in Palestine in the world forum
of UNO, then certainly these persons
~the minorities that are trying to
come over to India and the refugees
that are already here havp a legitimate
¢claim for ¢ home land of their own.
These persons have g right to live.
These persons have a right to claim
a home land. This home land must
be created ip the erstwhile East
Benga] and if that cannot be done
surely it must be on our own side of
West Benga] and the Central Govern-
ment must share all financia] respon-
sibilities for setting up this home land.
It we fail in our efforts then we shall
be playing with fire and we would
never be able to suppress the gxclu-
sive movement that is growing slowly
but surely. 1 would conclude my
speech by quoting excerpis from a
report prepared by Mr. Tarig Ali in
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[Shri 8§ K -Sarkar]
who [z presently living ‘in Landon
and is g noted Naxalite leader. In
his publication “Explosion in the
Bub-Continent™ which was written jn
1973 he writes and 1 quote:

“It haa to be understood that the
objective conditions in West Bengal
today are such thst the Congress
Government will not be able to
bring about any marked dun]&- in
the situation.”

“It is obvious That sny strategy
for West Bengal has to uhimn
the exi of B
éqhmdthaltnlulenfmmm
that country. The right of the

confined to Esst Bengal and. there-
fore, o strategy has to be developed
in terms of a united socialist Ben-
gal and & co-ordinsted striggle
launched.”

“Bengal, historically in the wvaa-
guard of the anty British imperialist
struggle, the area which gave birth
to the Indian revolutionary move-
ment, may once again play a pilot

As a peace loving citizen of this
country I must ssy that if the peace
of our country, the enlture of our
countlry and democratic values aof
our country are tp be retained and
nvurtured then the problem of the
refugges is to be given the top most
priority it must be considered a
mationa] problem and tackled an &
war footing. I must with the folded
hands appeal to the hon. Minister
Shri Sikander Bskht that he should
try to tackle the issue not in a light
bearted manner .even Wwhen I sup-
port the demands 1 record my anguish
and my griet that I feel about the
unfortunate refugees who the victims
of circumstances to whom we owe g
Tot.

SHRI P. RAJAGOPAL NATDU
{Chittoor): Mr. Deputy- Spcl.hrr Sir,
boustng 1s s great  problem in this

APRIL 5, 1978 - -
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country mot only in the cities but also
in the viflages. to the
statisiies given by the Govermment,
the requirement in the urban areas is
3.8 million units and In rural areas
11.8 million unHs. It is also stated here
that 50 per eent of -them will be ooe-
room  tenements’ Therefore, they
should be givem facilities for construe-
tlon of tenements which will have more
space. Now in the:rural areas five or
six families Live in ‘s thatchbed hut
Therefore, the problem of bousing In
the rursl areas i more acute and
should be given more attention.

It is true that Government have
some schemes for rural bousing. One
is housing for weaker sections. But
that is not satisfactory. Even though
there is reference in the report to the
construction of 11.8 million units in
the rural areps, there is no programme
or any scheme. First of all peopie
must be given house sites. I we
go by the statistics given in this book-
let, only 60 per cent of the population
in the rural areas have been given
house sites. It is quite necessary to
give bouse sites to the other people
also without much delay. It should
be done within a period of three or
four years But, unfortunately, neither
is there any scheme for it nor is sny
fAnance provided for {t. 8o, I would
say that the Minister must allocate
more funds for providing house sites
in the rural areas.

With regird to the eonstruction of
bouses, though it is mentioned that
subsidies and loans would be given, no
smount is speclfied with regard to sub-
sidy, The weaker sections like harj-
jans and other backward communities
are very poor aod they will not be
able to construct houses without sub~
stantial subsidy :rom ihe Govern-
mant.

In Andhra Pradesh the State Gov-
ernment wag able to construct 75.000
bouses. In Kergla alsc they have made
some progress In this direction. But
the diiculty is that they go by a type
design, for which they give a loan
of Rs. 1800 to thé pbor people. Thilt
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desgign s r:.ol lult-able because the
pree is too small. 8o, why not 'con-
duét some research and see whether
thatched huts or some other modes of
construction of bouses could not be
suggesied to thern. Even then, a major
portion of the money is eaten away
by the contractors and the poor people
are not benefited. Unless there s
participation of the poor people in the
construction of those houses, unless the
poor people are given permission to
build houses the way they like, to suit
their needs and reguirements, no
b will be ful. Now what
happens in most of the bouses for the
poor is that two or three couples live
io the same house. So, the space must
be more to meet the needs of the large
number of members in those houses.
11 .those bouses are comstructed ac-
cording to a type design, even one
lamily will find it difficult to stay
there. So, these people must be al-
lowed to choose their own designs and
construct the bouses in the way they
like.

Rural housing provides not only
bouses to the needy people bit alss
employment jn the rural aress, where
there is acute upemployment. In many
of the countries they take to bousing
to golve the unemployment protlem.
Likewise, ‘wa should - also go in for
bousing on a large scale so that the
peopie in the rural areas are provided
more em

S0 far as hmt loans are concerned,
the banks are npot ec-operating siiher
with the Government or with the peo-
ple. That is why 1 say that the Gov-
emnment sbould bave greater control
over the banks. They should be asked
1o allocate funds for bousing schemes.
For example, in my constituency of
Chittoor, the barbers formed a co-
operative soclety and bouse sites have
been given to them. Since they have
gol permanent income, they can very
easily repay the loans., But the banks
are not glving them loans. So. either
the Government .shauld make it man-
datory in the banks to provide loans to
these people or alternatively the Gov-
erument thould stand guatanies to the

& Min. nf 286"
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" banks when the banks pw\nd| loans.

o the perative housing ies of
ihe mr soctions.

be intensive research
ta dwnlop igu suited to the rural
areas. For example, research can be
done on how thé mud walls can be-
made to stand” for a longer time, es-
pecially in project areas. Because the
mud is go soft, it will not stand
longer. .. Besearch should be coaductud
to see bow it can be streogthened.
This is very necessary because it is.
not possible to get either brick or stonw
in the rural areas.

Coming to water supply, it is men-
tioned that though there are 5.119
towns above the city level, only 1,890 -
towns are having supply of water. Ever
in those towns where there is supply
of water, as the Minister knows only
too weil, 4t is mot sufcient
The Minister alsc knows that the popu--
lation in the towns is tbcu-uiu and
that the villages are coming So.
Government should plan -hnd With
the incremse of population. water sup- -
ply should also increase. I know that
in many towns, especially in Andhra
Pradesh, no sorvey has been conduct-
ed of ground water and also surface-
water which can be utilised. So, sur--
veys have to be conducted in cities
with regard fo ground water as wel
af surface water which is avaflable -
nearby.

With regard to rural water supply,
out of 575934 villages, only 65,000 are
baving piped water or tubewells.
Many villages are not having even
drinking water. - If we want to pro--
vide only piped water, it is very diffi-
cult because a revenue village con--
sists not only of the village but of so
many bamilets with 10, 15 or 30 houses.
They also wequire water. There are
problem viliages also where there is
brackish water, where it is very diffi--
cult to get water even at a depth of
150 feet. There are arcas like Pra--
kasam District where there is fluoride
in water. In Neyveii and in parts of
Rajasthan, water coptains sulpbur..
How to get good water in these tracts! "
There is saline water also in many-
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[Shri P. Rajejopal Naidu) -
Places. Thase are problem aress, and
these problems have to be solved For
that research has to be conducted in
desglination and also to make the
water free of ils sulphur content etc.
To provide piped water may be wery
-difficult. We bave to find out other
mMEANS.

Rigs are being supplied. They must
be utilised, but tbey are not sufficient
Though the rigs are there, there are
no restivity metery to find out whether
-there is ground water or not. S0, when
the rigs are operated, they meet with
failure and much logs is incurred.

DG. Min of W. & H.

The rurzl people have to oparats them,
but they are not withstanding the
pressure on them. Therefore, the
models ghould be changed; otherwise,
there is no use. For every hore we

feet, beyond that it is not -possible;
but in arems with scanty ralnfall like
Anantapur and other dstricts, we
have to go up 100 feet deep. It s
impossible to dig wells 1o such dapths
and hence bores are necessary. lf bores
are necessary, the pumps should be
very strong so as to withstand the pres-
sure put on them.

With regard to roads, 1 want to say
one thing. Cyclone caméo Tamil Nadu
and affecled Andhra Pradesh. bui we
wene not able to give smy belp to the
people in the coastal areas becauss
there were 0o roads there. The Andhra
Pradesh Covernment has proposed a
highway along the coastal line. T'do
th whether it has reached the

~Centre or not Therefore, unless we

APRIL 5, 1978 '~ & Min.of 5. & R 288

develop ‘roads, It will not be posalble
to help the coastal peaple.

With regard to development of

‘citles, 1 want to make only two sug-

gestions. We have not divided our
cities and towns into zones. Indus.
tries are everywhere in every city and
town, and there is great pollution and
people are finding it very difeult to
live there. Therefore, -cities should
be divided inio industrial zrones. We
do mot have zonal lawx Zonal laws
should aiso be there. Unless these
things are there, we can prevent our
cities from poilution.

Beasutificatioh of cities must also be
there. In certmin other countries. there
are separaie organisations for that
purpose. They levy a cess to beautily
the cities. But bers, we have given
this work to onme muthority which has
to do msny otber jobs like develop-
ment of roads, etc. We can experi-

ment it in Delhi. We can appoint a
commitiee and give the function of
b to that tee. We

should also develop parts so that peo-
ple may have fresh
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T &Y § vEer , 3, 4 W
¥ grm | afeT w4 ov W H ww
¥ Wi owr s sw oA gm oW
aF TAE 1 g o g o ow
& i Wt ¥ aTe guied Wi
tfe oo o vl § W

APRIL 5, 1878

& Min.of 5. &R 202

famrr A ¥ FawT www w@ £
yafay ag wegdt & W W § ) ow At
FOTC w1 F W ST witEd e et
vt goerd werr @ ar frlt g #
%M g, TR W YW Wt
Fwt 1 T 4, i afay aem @
o i wf@y foay wdm
fut 1| wm feofy og & - fesslt &1
et ¥ & of arm it fgge
¥ iy aniwr wam s e R
¥t w g, wEad am g e
xar § & @ e @ g g
T A v dww §, Afe W ool
waenr §, g% F9e1 a0 v wdgE )

& oed TS Tt wgn W fx
ary ¥ ghoet vz fad ot & =it 1,
fart oy & fay adw o 2,
TF ¥IHAT FTOwH TATET TN T 6
IO R wifgy | g€ A FOE
wiwt §, fari e war & fie 73 e
afcardt ot aefrr 2 v vk &, & wFw
frsee woy atgx & b wem e
g TR # W, gk W e e
72 &, o s T e i e ferd
iz g AR T HAT W AT
1 witfe vy wfts oot £t ot e
e T T =e | gform TE O
WA AT T ol wEd 0 ey
¥ ot gl ¥ & i wen e el
ST WETH AT AT W AT Al
¥ we Ay w1 | gEfAT & wiee
favrwfrg T &1 v 97 3rey wrfe-
e & S Y e nfig

wTx fom ag #F gl g g
i 1 ferr B, 77 qfewr T gw
™ waar £ ¥ wigy | ww ¥
fae M ewtmmw feg r@l I
gt ow affy g i 700 ¥
¥ wim wv Aqree fem § 1 Afer
w ¥t forwm o o ewen #
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wfirerer %Y 2w gu Tg 06T a7 T 4 )
T Y qe 77-78 ¥ f WO ¥ oY
wow ot e oo
XE FRET N7 WATETT AET T e 97 |
o € gfedf & wifmw sl grfr
Y wer g g W 99 & ang
wTe g ot o 4 | gwife wmeow
fae M @mExedt w @
& o W A ww ¥ g o o o
¥ 5 15 8Y 97 & Fwr ae w e
Wi 35 @Y w9 F wert womh W wer
e ¥ firfire w ot § &femr & ot wwwon
T 18 &1 wwre vl § o e ST em
wramerli g 1w o ag i
w ot feelt ¥ &2 v A wrrd
Frft afes e gy &Y w9 § A
T gt § W wh S § Ao g
u wd o weft § @ o w
et o1 froier age dait ¥ £ e
t 1 #feT gy A et o a A
H ol wfge | wew o gwmd ®
wrdar sy fafer %1 g o7 sl
foret wfge fore & = o ®7 s
T AE | T PATREE g
fog =@ e gt eedt &, T T
Tagre H oA WAl &

A1 ST ¥ 64 § g 51 0%
wee ey Hifer am W T ol

TR O T HEErT A AT )
adm fasec a8 ¥ o W @

W fowm §—ow @ o

W g wTATR W W A W

1§ weor § A7 64 § gy T, W,
T O T R wew § 1 o
% Wy § fipgweT @ wewt ¥ oo
&t wftws fawire & & fas st me v o
&1 & waww g fr o9 W 9 0w
WO ¥ Ay wediron & frere eon
g | e e o grew v § ?
HORTT & gl % wiwd feo fe gw X
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o wgd # o o fem g, T
wiat ¥ qrft agwn femr § 1 f wmw
AOTETI EATGATE ¢ WY W ey
ToET WO & s oft O ar
& wgt 32 9w g & A ol avd £
®ré FoT T ¥ EwET | IA ¥ qv
WAy Ty 1 eI
wwdT § ot of@mre & #= anfy
w %y ¥ afr g fF @ 30 ¥
Ay §, qug v & § v ww w5 o
FwT wmww o § ) fa gl ¥ ww
T owEn § fr W A T fig
BEXAE ARG E L I
wr€ Ivdw it § S ot A
wopre & A e § fe e v
AU AT A g T A
&7 W qF g & 0 Afew
WA W agg A g ag
[ fe W W e § o
ok w0 ¥ g 4T A 4T qg afew
Fgarit v & g v f e
¥ % wiw T T @ A fd Fanh
W AT W wE E | WY W Rfaq
32 HIW @ T AT W TR WY
st oft ey ofr ey & wd &1 fie qx
T W AT AT § T & W 6 e
fewelt & et amngefeE TG A
aer ot wn wed | § AN GoeTe
9% g g g e ) A qoAr
woere & fowAr oA sl g
o gadt gfeaet o fur o fem
& 3o s firgen & Wit & g
& e % FTeowd e g A feg-
o vl wrw ged ff g g

ot gt o qEa feafr o 4
e O TRT [T AT 5F T
®7 wrEdt ¥ qu g w1 fgemr o s0
TR § | AT AT A Y I w7 o
ft figrerr ot oo % Frg, oY & sy
€ A ) TTwWEITT §TRTT I8 W1 KT
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wAT § 6w gl e ¥
e & qEt 3 Y A go0 wOT T
T AHAETT ATEC | W Ty A &
fis TraeaT W w5 faefrr foafar
firdt ot gor & Bt T gt et e
AL 600 FT T FT TALH FT 7% |
afer ¥w wowe ¥ gm W
T o wy go &, feel & o 0w
grqu e v frod gl
g T wEt # I & aefewar &
sEt et W v & frg B ow
o A R W R W T R
et ferr w340 o ® s § i
&Y ¥ ATaAT & et fawma W wER
fr g gt ofew are &,
gt ofrew ¥1 serfa, ar ofew &
wae, @ 9w w1 oRE 1 W
wedl W S A W aw gR W
W eET wTET, a6 adreT o
AT #F wre e & g ot 9 ¥ S
Fapromorf § A w owd

«T A T F TT 250 TOEAT X WS
qr= o S A & mTe e &
AEET T FATERT {1 Ty dfe e
#ye o T 3UT | O STAEY TORT
w1 g aiwr ar fe amw &Y, sweoar
o T ¥ e w0 a1 A Afer
wAT qrE #Y HTETT WY A FEAT 00
fe arevfasar ot ot wil W
g9 ot wrar q@m & wvew
&t ot ¥ wrw W O § e
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g1 T FPFT WL AR FATD FAT

I E |
% gTe f vwwTt % feerw ¥
firg ow firerer s oy o & Twi
o % TuT ww & far mE
s witg W frar o K, qehe
o gEere ® ot foray ma & 0 A
w2 f et W fewre fewe @
#r

o W fr ot mfaew &% wife
Tt % A ot § why arwi o
¥ gy gl Afraed W 1w o
ELlof oo iR LIl VI S
wFt ¥ fawme & faeit w1 fow 2 v
feford| #1 wrowT ST AT TR |
& mdm g ot ¥ friw AR ¥
fae wo I § e o e
W gfiz ¥ & x@ a1t Ay € e
v W feem W gfe & g9 @
savk o1 g5 § fed o ww
& wwa ¥, fors fase & warer smad
a3 v & A1 9w gfie & der Aw
Loyl 3]

o% A & faig A% o3 w7
AT | W AE ORI A T
T §, ST TR ¥ AT AW 6T
woeTdr e WY wrandt o o) g
weRE % wvdk W fear oW o0

3 o wrer gt wr o feft § 32 ame
arfeth #a7rewemr @ @
et T ot wTret et AR ¥ o

T wifgg | W Frafomde v &
Tt e A W o W @
feafe gty g1 ey 1
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Tt & Are W AR s s
t v o gaErt & fawre fag o
i ufewdm & &, afe av wiwd
W A 38 wfr & so sfewm w1 o
fasmm aff goT & 1 WY wgd &
HATEEE § & T &1 Www € qQ
& & g g T wrow qeerdi & faw
Tt w1 wigagn #< fem § 3awr
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*SHRI P. S. RAMALINGAM (Nil-
giris): Mr. Deputy-Speaker, Sir, on
behalt of my party, the All [ndia
Anna Dravida Munnetrs Kazhsgam, I
rise to say a few words on the De-
mands for Grants of the Minisiry of
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Works, Housing, Rehabilitation and
Supply.

Sir, none of us can dispute that
food, clothing and housing are the basic
necessities of human beings and na-
turaily they form the seed.bed for the
cultural growth of human society. It
cannot also be denied that all the
economic activities centre round these
three primary requirements, In 1948
the population of Delhi was just 3
lakhs and today in 1978 it is 80 lakhs
According to one survey, only 5 lakh
babitations are fbere in the capital
city. There is no wonder that 15 lakhs
of people are living in slums. In the
metropolitan cities of Calcutta and
Bombay the slum-dweilers number
about 1 crore. The Slum Clearanse
Board of Tamil Nadu has achieved
the goal of rehabilitating all the gum-
dwellers in clean and healthy sur-
roundings, which has proved to be as
elusive as an feel in other metropolitan
cities. In this background, especially
when it js common knowledge that
our entire rural areas are big slums,
even the provision of Rs, 1800 crores
for bousing in the Sixth Five Year
Plan is just a Aea-hite.

According to a survey conducted by
the National Buildings Organisation,
at the beginning of the Fifth Five Year
Plan the minimum requirement of
housing was 38 lakh houses in urban
areas and 118 houses in rural areas.
Here, it is pertinent to point out that
our Finance Minisler, Shri H. M. Patel,
in his Budget speech has stated that
24 croreg of people in our country get
an income of 25 paise per day indivi-
dually. I need not elaborate that with
this pittance they will be living only
in pits and bhovels. The statisties of
N.B.O., a Central Government's orga-
nisetion, have been belied by the
figures of our Finance Minister. This
N.B.O. has claimed a discovery of
cheap house in Ra, 1500 only. Such a
house was an exhibit in the Agri-Expo
held in November 1077. This should
not be mere show-plece. The huilding

*The original speech was delivered in Tamil
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materials required for such houses and
also the Enow-how must be taken to
the rural areas so that our brethern
there can save themselves from sun
and showers. In 1977-78 Budget Esti-
mate 3 sum of Rs 8 lakhy was pro.
vided for the rural wing of the N.B.O.
and in the Revised Estimate this was
reduced to Rs. 6.5 lakhs I am unable
to appreciate this scant regard (or
Tural requirements.

There is imperative need for setting
up a Rural Housing Development Cor-
poration, just like the Rural Eectri-
fication Corporation, to flnance the
housing schemes in rural areas. 1
would like to point out that house-
building activities will generate em-
ployment opportunities in the country.
Sir, in the capital city sky-rise build-
ings have come up and yet the people
who have constructed them are living
with sky a5 their roof and that tos 5
10 miles away from their places of
work. It may not be out of place to
mention that the Underground Shop-
ping Centre in Connaught Place has
generated more rumours of malprace
tices than trade opportunities. This
must be looked into by the hon.
Minister,

Sir. the Cement Units and other in-
dustrial units producing  building
materials in the private sector . are
minting money. It is a paradox that
a public sector unit, the Hindustan
Housing Factory producing building
materials is running under a loss. The
argument advanced is that 50 per cent
of the installed capacity is hol being
utilised on account of paucity of
orders. When there is acute shortage
of building materials in the country,
can you accept the plea that there is
paucity of orders for the Hindustan
Housing Factory? This is far-fetched
and seems to be the greatest wonder
of the 20th century. I demand that
the Public Undertakings Commitiee af
this House should be directed to in-
quire into the working of Hindustan
Housing Factory, in view of the fact
that Rs. 2 crores of public money have
been invested in this.
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The Housing and Urhan Develop-
ment Corporation has sanctioned a loan
of Rs. 35 crores to 119 housing schemes
of Tamil Nadu. In India, Tamil Nadu
occupies premier place in successfuiy
implementing the bousing schemes,
The HUDCO bas released only Rs. 18.18
crores and I request that the HUDCO
must be directed to release the re-
maining Re. 16.82 crores without delay.

. Similarly, the HUDCO bas sanctioned

Rs. 17.37 lakhs for bousing projects
in Pondicherry. So far only Rs. 40,000
have been sanctioned. This should also
be looked ioto by the hon. Minister.
Sir, 1 will oot be boasting in vain i
1 say that a World Bank Team has
lauded the Slum Cl B
Tamil Nadu and it will be worthwhile
for other States to emulate them in
the interest of resolving the rigours
of slum-dwellers.

Out of 3119 towns in our country,
only 1890 towns have got pure drink~
ing water arrangement and tbe remain-
ing 1229 towns have no arrangement
for pure drinking water. 217 towms
have got underground drainage sys-
tems and the remaining 2902 towne
have open drains which pollute the
entire country. Out of 5 lakh villages
in our country in four lakhs of
villages we do not have facility for
supplying pure drinking water. The
Japata Government swears that its
source of existence is the growth of
rural areas. In fact, its lifebreath is
claimed to be rural development. Yet
s sum of Rs. 40 crores was allocated
for rural drinking water in the Budget
Estimates of 1977-78 and in the Re-
vised Estimate it has been brought
down to Rs 38 crores, Sir, It should
not be forgotten that the food require-
ments of 60 erores of people are met
by the rural residents and If  thelr
basic requirements like pure drioking
water and a dwelling place are not
met by us, we will be committing the
gravest injustice to them.

Sir, kindly see the influx of repairiats
from Burma =and Srl Lanka 8.71.68%
people who have come from Srl Lanka
have got Indlan cltizenship. 2.70,281
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of them have been rehabilitated and
95.424 are yet to be repatriated. In
1978 their inflow is going to be 20,000
families. By 1981, according to Shas-
tri.Sirimave Agreement, we ‘have to
lake back 3 lakhs of more people.
From Burma asiready, 70  2,07,000
people have already come. They had
originally gone from Tamil Nadu and
most of them are plantation labour. In
my constituency, in Nilgiris, the Tamil
Nadu Government has  rehabilitated
many of them by setting up planta-
tions. 45 schemes of rebabilitation are
under various stages of implementa-
tion. As If this burden is not enough,
we have also to bear the brunt of
refugees from Viet Nam. The Refugee
Rehabilitation Corporation is short
of funds for assisting the State of
‘Tamil Nadu in the matter of rehabili-
tation programmes. If the Central Gov-
ermnment does not come forward to ex-
hibit their munificence, the economy of
Tamil Nadu will be in shambles. The
statistics of refugees as indicated in
the Annual Report of the Department
of Rehabilitation for 1877-78 reveal
that Tamil Nadu has given succour to
most of the uprooters from Sri Lanka,
Burma and Viet Nam., The repatriates
who will pour in till 1861 from Srl
Lanka will also have to be given pro-
tection by Tamil Nadu. I appesl to
the Government that the massive re-
habilitation assistance to be given by
the Central Government to Tamil Nadu
should not in any case be treated as Ad-
vance Plan Assistance; it must be out-
right grants so that the State of Tamil
Nadu is able to garner all its energies
in the rebabilitation programmes.

Thanking you for giving me an
opportunity to participate in this im-
portant  discussion, I  conclude my
spedch.
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SHRI DHIRENDRANATH BASU
(Katwa): Mr. Deputy-Speaker, Sir, of
all the functiong of Works and Hous-
ing, provision of better Housing is
most important and there are serious
problemg in providing better housing
facilities. You will be surpriged to
know that for provision of housing
facilities there is a Corporation called
Housing and Urban Development Cor-
poration, that is, HUDCO. The per-
formance of HUDCO is very very un-
satisfactory. 1 am speaking about the
residential areas. In Sarojlni Nagar
area there are many buildings which
have been built up for educational
institutions, colleges, ete. and these
shou'd not be botel building for dancing
ang drinking. In Bharat Dwar area
and Kalibari Marg area where religious
functions are held., sites have been
allotted for the purposs of hotel com-
plex, theatre, etc. This place should
not have been utilised for these pur-
poses, Now, there are Housing Boards
which are working in some States al0,
which have been asking for frmancisl
assistance. Housing Boards in the
States like Kerals, West Bengal, Tamil
Nadu, Blhar, Assam, etc. have written
s0 many letters to the HUDCO for
help. Inspite of their repeated remin-
ders. no assistance wag given by the
BUDCO. This matter should be look-
ed into by the Minister concerned.

Mr. Deputy-Speaker, Sir, in regard
to water gupply and sewerage facilities
in villages. practically no moneys has
been provided In the budget for this
purpose, You will kindly see on page
78 of the report that Rs. 44.63 crores
bave been provided for housing in
urban areas, whereas no amount has
been provided for bousing in rural
areas. There is no proposal for hous-
ing the poor, the workmen, the agricul
turists. the common people. We al-
wayg speak for the poor and common
people! Az a matter of fact in the
plan budget it could be seen from
pages T8—80 of this book, that no
monev had been allotted for housing
the poor, the workers, the agriculturists
ind farmers and the villagers—revonty
per cent of our people live In the

CHAITRA 15, 1800 (SAKA)

& Min. of 314
S. &R $

villages. What do we find in big cities
like Calcutts, Madras and Bombay?
Big bouses, cooperstive houses are
being built at the cost of the Bnsncial
institutions, the promoters are making
money. I say that money should be
usad for the welfare of the poor people
who have go no houses, | request the
hon, Minister to look into the matter.
You have g housing factory and that
factory had constructed over 8000
bhouses with corrugated sheels, etc.
Out of them 670 or go had fallen down
had collapsed. There is so much waste
of money, this should be looked into.
Yoy can find it from the records.

Then with regard to the refugee re-
habilitation problem, the refugees com-
ing to West Bengal from Dandzkar-
anya are not being settled properly:
meintensnce iz mnot being given to
them. Dandakaranya aufhorities are
doing nothing, There are so many
organisations and look after
themselves, not after the welfare of
the people living in the Danda
karanya, They have no means to live
and that is why they are compelled to
leave Dandakaranya and go to West
Bengal. With regard to the rebabilita-
tion af people coming trom the former
East Pakistan, now called Bangla
Desh, their cases had been igmored:
their caseg had not been considered at
par with those coming from West
Pakistan, As Prof Samar Guha had
said I must say this; it is very unfor-
tunste those people are moving bere
and they are not getling government
assistance for rehabilifation. There
are so many places in Andamans end
Nicobar islends,. Why don't you
seitle them there, We represented on
thig matter 1o the Prime Minister; the
Prime Minister gave a patient hearing
and he had assured us that he would
look into {he matter. I should request
the Housing end, Rehabilitation Minis-
ter to look into this matter and see
that the refugees coming to West Ben-
gal are resettled in Andamans,

There is mention about Rehabilita-
tion indusiries Corporation, I want to
tell the hon. Minister that out of 19
units under this corporation, eleven
are closed It was correct that over
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5000 workers were working but now
3300 employees have been thrown out
of employment as a result of the clos-
Jre of some units which was because
-of a dispute between the autborities
and the workers, The Chief Minister
of West Bengal had writlen to the Gov-
emnment of India time and again ask-
ing for assistance. Without money
4hey cannot implement the program-
mes. [ should request the hon. Minis-
1e: 10 see that npecessary funds are
s}iovided for running that organisation,
There are so many unemployed youths
througheut the length and breadth of
the country. What are you going to
do with thig Rehabilitation Irdustries
Corporation and other small indus-
t-jes, although the small industries
-te not under your jurisdiction? The
nehabilitation Industries Corporation
15 under your jurisdiction and you
-should see that they are properly em-
ployed.

15 hrs,

Then I come to se b
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The National Highways sre not being
properly repaired, they are not being
properly mainotained, the repair works
are not adequately dopne. 1 know
some construction of Government
buildings are geing on in Calcutta for
yeary together

THE MINISTER OF WORKS AND
HOUSING AND SUFFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): You are knocking at the
doory of the wrong Ministry.

SHRI DHIRENDRA NATH BASU:
These are under you. You would
be the Head of the depariment
You should be dmamic. Our Minis-
ter shouid see that the decisions
taken by the Government and
by the Ministry are properly im-
plemented. There are 80 many
organisationg and agencies; but they
are not working properly. Who will
be responsible for that? Should we
bold them responsible or should we
tell our Minister? We should tell our

in the rural area. It is really deplors-
ble. Water does not flow. There is
no adequate arrangement, The rural
areas, where seventy per cent of the
people live, they have not been given
importance at all They should have
been given the top most priority. How
much mooey have you provided in the
Budget for the upliftment of the rural
people?  Nothing. The programmes
Tor the imp t of the

bave been kept pending Why is it
that the programmes have been beld
up? Why is it that tbe programmes
have not been implemented? It is all
due to Rolling Plan. What 1 want to
tell you Mr. Deputy Spesker. Sir, is
that dye to defects in the Plan. it is
not being done. This Rolling Plan will
Tiot servé the purpose. As I have al-
ready mentioned. if you look to page
T6—80 of the Budget for 1078-79 wou
will see what amount has been provi-
ded for the upliftment of the rural
vecple, It is nothing

‘Then 1 come to National Highways.
believe that the Minister does not
‘hawve the fortune of going through the
Natinal Highways. He is always Aving.

We appeal to our Minister
that he ghould look into it personally
and see that the works are properly
done, If the projectls taken up are not
properly implementeg, there iy no
necessity of keeping the schemes in
paper, in black and white, The ache-
mes should bg implemented in all
fairness,

Then I come to the rehabilitation
problem. You must consider it as »
very important nations] problem.
As a result of partition of the
country. the refugees had come
from East Beogal or former East
Pakistan, now  Bangladesh. Even

now, daily three to four bundred
refugees are coming from Bangls-
desh, Who will be responsible

for the malntenance of those
people? The West Bengal GCovern-
ment, a truncated provioce caonot

take charge of the whole thing. unless
they are financed by the Centre. The
Chief Minister of West Bengal has
been writing to you again and sgain
for assistance and for provision of
meney for various projects for improve-
ment of the refugees. But nothing
has been dons The loang were
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granted to refugees in West Bengal,
but they are being realised, But in
other cases, which [ cited, in the case
of refugees from West Pakistan, they
were given shelter, they were given
every thing. Why do not you treat
them on par with others? That is our
sppeal, So. Mr. Deputy Speaker, Sir,
1 would request you to kindly see, to
kindly use your influence as well, over
the Ministry, that rehabilitation of re-
fugees is properly done. Thousands
of people are coming from Dandakar-
anys. What for? Some pecple are there
some organisations are there who are
purchasing tickets for them and they
are sending them back to West Ben-
gal. What are these organisations?
You musi Aind them out and the guilty
must be punished.

SHRI A. K. SAHA (Vishnupur): You
must see who are the persons behind
this,

SHRI* DHIRENDRANATH BASU:
They must be found oul and the gullty
must be punished.

Now, the point is that uniess they
get amenities, unless they get -onvey-
ance charges, unless they get main-
tenance charges, how can they go
back? S0, 1 would request through
you, Mr. Deputy Speaker, Sir, that the
Ministry should look into the matier
and see thal the persons are well set-
tled .and rehabilitated. You can send
them to Andamans and resettle them
there,

I again come to that point. Article
370 of the Constitution should he
deleted. What for? In  Jammu and
Kashmir there is enough land and you
cannot settle anybody?! People also
tay go and setile themselves these.

SHRI SIKANDAR BAKHT: What
about Article 3707

EHRI DHTRENDRANATH BASU:
People may go there and seitle them-
selves. Article 370 ol the Constitution
should be deleted. Nobody frem out-
side Jammu and Kashmir will be en-
titleg {o bulld his house there. What
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is 'this? That is part and parcel of
the country. That is a State of this
big country, India. Why there should
such an Article in the Constitution?
That should be deleted and that should
g0. That is what I mean 1o say.

Finally, I would appeal fo the hon.
Minister to see that West Bengal gets
due share and Justice from the Cen-
tral Government for rehabilitation,
not only for rebabilitation but for fm-
provement of people who have already
settled there. This Is & national pro-
blem. 8o, the Central Government
cannot sit idle over this issue That
is my appeal to you.
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IIeTE wErew, & o, i ami £
Wi Hdt grer ¥ sar s S
SR A

TEAt 3ry & T ag WA AT
F & ot grofen fewrdde &, ovd oy
g7 7 §, forw @ oo f, 9 weEc £
anw & fend =@ w5t ot a% v
marg?

0% W= ®Y orE & Het ageT &
femm wmgar g 1 Wodftone # 18w,
1977 % OF W2AT 91 41| 18 WAW
w & frodtono F mr guT W @
w00 12, 14 AT Wollele ¥
AT IW AWq ¥, @t AT A
wreor fear g1 /YT ¥@r a1 fs I
o A AT A A B, v owmw
wHT oAt o gw frare £33 9
WAt wEET & owE |

18 GFF %1 *nfloﬂo & Led
qryaTd, THwElT wear, 8, a1 @t
e et ar, et e T
Hifror SARTRT ¥ 2 9T S
¥ % wgr & famer fen, Afer
Fww1 Festrr gt forar o 1 g AT Aw
TF wiry ¥ wgt ox e 19wk
® Wg AT WHEX & 9T T e



319 D.G. Min of W. & H.

[t 7w famme araa)
w1 fr of fof fer oy, § gedd
g AT AT & | Al I wwEe—
feama gragaT, o oFe wIWH—
F I g Ay frar ) wTOE 9 49 R
o g e o o wEE & FoEm
=t fF ¥ o a7 § W 7 ofar
w1 FI-giEw £ amE Wit sr
#, afe of gt aryr fewr awdm, At
Y ofEe & W ogEi w9,
A 3% ag e foan e qw W @
wg gy am, afew o fefe
fear ATy T® 9T FEEEE WA
& fawra s Y ) 7Y wfare & 92 ¥
sTewEr w5 At frwre e S
fam Famrn dfare g | @ WX mn
o ¥ agd FAT e 3w ¥ qF et
fow Wit f& & wromam Wi wT
@ g
15.11 brs.

[Sbri M. Satyanarayan Hao in the
Chair].
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SHRI SOMNATH CHATTERJEE
(Jadavpur): Omly two days back,
we had @ calling satlention on the
question of exodus from Dandakar-
anya. Therefore, I do not wish to go
to detsils again. But I would request
the hon Minister to kindly appreciate
that on this Question polities is
being introduced. We have heard the
speech of Mr. Baugsta Roy. It is un-
fortunate how they are now trying
to utilise the situstion in West Bengal
to =—olitica] advantage. It has been
detided by the Government of West
Bengal, after considering its capacity,
the availability of land and all cther
questions that it is not possible to
keep them in West Bengal,

APRIL &, 1978

& Min. of 5. & R. 324

West Beogal They are taken to
refugee camps until they are persua-
ded to go beck to their places. It
are

ts to huge exp Then they

1o be given some monetary assis-

tance. Some food articles are to be

provided to them. Health and medi-
care

fore, my earnest request to the
Mimister is to see that some assistance
ig given to the West Bengal Govern-
ment. Let it be treated on the basis
of war footing. We do not want to
do anything or say anything which
will sggravate the trouble. But my
appeal to the hon. Mindster is that,
this is a national probléem, a human
problem. Nobody should try to score
political victory here. Even a senior
Member, Mr. Samar Guha, could
not resist the temptation of bringing
in politicy ' a matter like this. We
are pot going into the post mortemn as
to why they have come. But the
confidence of these people has to be
earned. Therefore, my request lo the
Mirister is, pleass announce that you
will give adequate financial assistance
to the West Bengal Government and
a clear decloration of policy that ihe
Certral Government will not encour-
age such desertion from the camps.

Secondly, about the way how to
persuade them to go back, the hen.
Minister did not commit himself.

may be our intention or desire from
heart. It has been appreciated by the
hon. Minister here. He has also felt
and agreed that it is not possible to

Some mai e gramt may be pro-
vided to these people. It is necessary
to investigate—and I request the
Minister to get the central agency 1o

resettle them in West Bengal The
hon. Prime Minister has said that they
have to be persuaded to go back to
Dandakmranya or other places from
which they have come. If the matter
is being delayed, very sericus conse-
quences will follow. Apart from poli-
tiea]l overtone that is being injected
into it, an explogive situation day by
day ig created. These people have to
be looked after so long as they are in

into that—whe are the
people behind them who have made
bulk = purchase of tickets for thern,
who have made the provision of
trucks—Rs. 8000/- g trip—for them.

railway  station, they are being
roceived by interested parties. And
there is an sttempt to create difficul-
ties ms much as possible in trying to
divert them to Sunderbans which is
already populated. My earnest
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appeal to the hon Minister 1g kindly
declare your mtentions very clearly
and provide necessary financial assis-
tance.

The Fefugee - Rehabilitation Com-
mitteg which has been formed earlier,
have given various recommendations.
Some of them have already been ac-
cepted by the Government. Some of
thems have mnot been accepted. But
ihose which have already been accept-
ed, implementation is being held up
becausy adequate fund to the State
Government has not been provided.
1 will request the hon. Minister to
kindly look into this matter and make
negessary provision for funds.

‘With regard to Bangladesh refugees
who come during 1871, during that
time, if I am not mistaken about Rs.
21 crores are being demanded by the
Central Government from the West
Bengal Government. This iz an old
legacy which the present Govern-
ment has to face with al] other diffi-
culties. Therefore, my carnest appeal
to the hon. Minister is that he should
realise the problems of the State Gov-
ernment and the additional problems
which are being actumulated for no
fault of theirs and therefore, please
do not insist on the realisation of Rs.
21 crores.

There is one aspect of the rehabili-
lation problem which can
deny. 1 want to make it clear. I do
not grudge that if any refugee or any
brother or sister of ours who had to
come away from the erstwhile Pakis-
tan and had to be settled there, he or
she is settled properly. That is what
is desirsble ang necessary. Can it be
denied that adequate pecuniary com-
pensation was givén to people com-
ing from one sector and such compen-
sation was not given and has not been
Eiven to people coming from the other
sector? 1T do not went to create any
division amongst those wunfortunate
people. But this is a fact of history.
The people had fo come away from
both the sectors for no fault of theirs.
They have been the victims of a poli-
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tical decision for which the responsi-
bility was taken by no less a person
than Pandit Jawsharlal Nehru, who
openly said that it will be the res-
ponsibility of the Government of
India and that they will be rehabili-
tated,

1 know, the present Government
has got many legacies. This is one
legacy which it cannot avoid by mere-
ly closing their eyes and saying with
a feeling of satisfaction that they have
solved the problem of refugee rehabi-
litation. They have not solved it;
they do not solve it. After all, there
aré human elements involved. Some-
times, because of the uncertainties,
interested parties do take advantage
and thst is being donme now. There-
fore, to discourage such pecple from
taking advantage and fishing in
troubled waters, some sort of a deci-
sion is overdue, long long overdue.

It is very easy to say, "I am giving
you land which will become fertile
in 1982. In the meantime, you will
remain in the camp and get some
amount of ag daily wages.”
You cannot invelve people in such
type of work. You cannot get attach-
ment of the people to such type of
life. In such circumstances, it is very
easy to divert their attention and even
to mislead them. I know, it will be
said, it is very difficult to give

P i to those The
present policy is that ex gratia pay-
ments are being made o the people
who have left their property in
Bangladesh, the erstwhile East Pakis-
tan. Who are getting this monev?
It you go through the records and the
statistics of the persons who have got
the money, they are all very very rich
persons who have left hundreds of
acreg of land and big properties. But
about those people who have left small
properties, impossible requisitions are
made tp them. I know that this Min-
istry is not directly concerned with it.
It i the Commerce Ministry which is
the administrative Minisiry concern-
ed with that. It is a peculiar system.
The problem of rehsbilitation is also




327 DG, Min of W. & H.

there. But the sdministrative Minis-
try is the Commerce Ministry so far
ag the p t of this

P

is the questi
of rehabilitation is also  involved
here. 1 would request the hon. Mi-
nister to get in touch with the Com-
merce Ministry in regard to this mat-
ter. The money which is being given
@s ex gratiz payment should go to
persons who deserve much noore
than persons who may be able to
have preserved their old records to
show that they had left properties
worth lakhs of rupees.

The other thmg is with regard to
the Government of India Press. I have
been requested the hon. Minister
about jt to the extent of
possibly creating even  disgust
in him. Once more [ appeal
to him. The Government has made &
good  gesture. When Mr. Madhu
Dandavate announced the propasal, the
decision, of the Govprnment to res-
tore employment to all those who had
been retrenched during the Emergen-
€y, we applauded that We are thank-
tul to this Government for that. We
apreciated it; that was the spirit which
we expected.

I do not know why n the Govern-
ment of India Presy in Koratty in
Kerals, 27 employees were dismissed
during the emergency. Sometimes I
find it with great unhappiness. I know
the Ministers are over-worked. Some-
times even m matters of vital impor-
tance drafts are signed without Jock-
ing intg them. The position is that
27 persons had jost their job during
the emergency. They went to Kerala
High Court and the Kersln High
Court gave s judgement in their fav-

our Now what the Ceniral Govern-.

ment has done about it? They have
come in &2n appeal to the Supreme
Court. These people who are out of
hbmnutbuummmym
are asking them to come to Del
fight 1their cause, to defend the
appeal.

1 wrole to the hon Minister about
. May I remind bhim about that, ¥
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bope he hag read the letter before
he gigned if saying that Articles 14,
16 and 19 are involwed? As three
articles of the Constitution are iowvol-
ved, therefore, the matier should be
decideq finally by the Supreme Court.
In these cases, where emergency vic-
tims have been reinstated, you have
not gone on interpretation of Articles
14, 16 and 18. On anything and on
every matter, the job of professional
lawyers like ug is to raise all sorts of
difficult questions. It is not difficult
for us to work on something and raise
sny number of questions. But after
all, this is a matter which involves
your own Government's policy. May
I appeal once again with grest ear-
nestness, sincerity and seriousness !Jul
please look into their records and

what they have been found xuiltr ot
before they were dismiss=d. Please
do not go by your legal cell; do not
go by an  academic exercise of the
constitutional provisions, May I ap-
pesl lo you that this is & serious
matter which concerns the citizens of
India who were victims of emergency?
Please do not continue to keep them
ag continued wictims under your
administration. Since the time is
short, may I request the hon

MR. CHAIRMAN: You wind up be-
cause I heave to call the Minister.

SHR] SOMNATH CHATTERJEE:
H you allow me I shall go on

MR. CHATRMAN: There is no ques-
tion of allowing.

SHRI SOMNATH CHATTERJEE:
There are some complaints about the
National Building Construction.
Corporstion. There are serious char-
ges of corruption which have been
breught against them I request the
hun, Minister to look into this matter
also because I believe that the reports
sbout the complsints have already
been sent to him. Therefore, please
have im investigation made sbau it
Thaok youw
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nay & fs o IWH A A § IE6r

CHAITRA 13, 1900 (SAKA)

& Min. of 346-
S. &R

i Y ofer woq B oY frgr g
& ax w3 et fir Jvewe difew fom
w1 ARl w2 & T g & i
¥ wrafas agf o | ;g ATy ar
& ad W § WA T oAy v
¥ fg &eme e dumy firr wrd )
T A A H Ty g e §
LALUEL Sie Sk f R T
awrw dfew O w1 w1960
# quw # w9y WEY ¥ mafea
} Tt ¥ Efnd e o W
wnifeen fem mr 3 ¥ew ww
W ¥ waw ¥ urr ¥ gy wd ag o
e faert yare: ¥ o & e o
¥ AT 9 e ow

wwifret, eeedt walfrdt 3 oz sToRme
w Wi IWET GRARTH w7 Afe
i g st ¥ o wamy o waw
¥ Fards gamh W Ao # anfow @
o & an & T e 1| Ahidy
eaw Ffrrw fom w1 ¥ i e
{1 AT wifgy a1 S azfeat &
fdA ek it %) 518 &y

uw gy Ife itk e wE
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oA TEE g ) afeT gER are W
Ig ¥ WEL W Taw ¥, THw e ¥
o wm faemr amg ?

57 fom & s w1 f& o s &
frafe % merg § a9 7 ¥ fowtwae
I O T 97 ) Afew g8 wer
&1 74wt A% Frer amr o §
¥ 72 s == graf & fag 50 eviz
€ & W W mEw oA i ow
o T w1 % £ o, sakew
o1 g & ) S A dferry S
4 EATLETT 7T, AT OF FTW IA faey
T W & ET grefan w1 oWt &
Az 1

gom s ag § fr ov a1 B
=TI wrw, T7 AT o GTATEY 7 W fe
7k w3 fe o) gt ad wore & woafedaw
fka & 731 1 oy aww 2 e o wrferdy
A a7 daeT et @ T ¥ ant
¥ T f ¥ A i fom § @
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W. & H.
wivwa Afaer § sfaeiz § fs iw
arey g, ot oYy wew fagT Wi

o vy AW ¥ oo e sifer
aw o fas fem 0 & v W wen
£ ! worr fv e o o feadt
I aATEAEY WA WTZH WA e
T, ¥ O F O gEt A A
AAC W k1 W TR AR qEAE
#* woaw wirT &, M wwi aw A Ak
w1 wauE frer dver ow G
W ¥ fae wwrT T o W
AL 7 A, A AF AR FHA T ¥
FET T |

T WEH FA & Faty e
arew o ww aA ® § fr ot &
Tretrfrwn aTE miwETe € wrs T
wifeg 1 s FATET wTd R O S @
wEAT & 1 wiferEA weaw o AifA
qF F8 a9 F a4 T | 99 %7
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Tadt ¥ Fea T TFNT W A & |
gwr ak apesmeew s A §, o %
aftx waw &7 #far o & W
Ffrardt wadz 1 wow @ o fe
¥ T & T AR FEA A
wfgr—so00 m & wmr adf ai
£ wfge, sz ¥ faams wi
ford &, 3% w5 71 ¥ wifow # of
¥, Wit & suwar g v T soea
gfeefadt &t s fwdom

ot wy o (dorgE)  ow #®
T T o

wit fremT wen : Treqww dfew
i w0 Al gar &, &few e
1 ford e itz ot &, ot s
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1395714

e
PESEETLE
fag %ﬂ
EEEREDE
Tia Eg
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w1 fr ug oweT #1 a § e uei
Tz § 40 FOT WY F qARAT ®
w2z W 38 FOT e e fam
¥ 37 % gfewn ¥ fag o wen fe
40 ¥OT W W T KT I8 FOX
w aft Fer o §, afew 9% oy e
60 wOF W & feqr war § | W
o & s x e w) wer ¥ g
T W gErt wRE ¥ wIw A
qrr ¥, ¥iww & o &w dw B
g gt S F owerw o fas
T & gt W ¥ s fadfwea &
ax wrfie § fir oy wrn = g ot
DA 1 g gy et
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[t fawmae wad)
faw 1,53,000 1 FTH ¥ 40,000
w1 aeft e W g W 1,13,000
et § 1 gurd e ¥ st
AL ® AN @A U gETa
@iz § f i wrr § g e g e
i | Ak v § fe Ao
A€ TF WA ¥ gt A ¥ O O
A w gr & wee gt At g s,
I ¥ A A aw s g FEr
wifgn W't gw gf wifw &% fr ag
oA At e e T we ) 9w
# afmedt wafgere wi o ks gt
faids wgi ow g% 51 @@ YW
Fomr et e dA 3. . . (s
87 fegmrm T wr fas frar o

o e oewm: fest B
o e 6w e A 2
wit ¥ Fot § T & o et o &
g g g grom P el s
Ty g &, WY A7 Wl 3R ¥ ww
¢ o W1 ) o g A g e
¥ {7 % 9w o 9F & fAg
wwet 1 1 vRiAg i W
AET & gn § a@ T anw dar
fom =g

wit foewar wen: & 07w W
wE W w3 e e mdie
# g8 T & e owk wed & el
w1 wara W g wigg W 9w
T i ww v oy ¢ fr g sy o
wopx ol aT mhaT § 1 wnERx
arft T wifedt aft & | weiifag e
# fir feeslt % o\ e ad v 7wy
¥ Tarw ) QT A AT § W
wioaT ¥ frg v e  oF o
w1 W 16T § o U W A apw
FRTAAT w1 W oA
TS qratem & X & WIT & W 4
off |
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et amw & wy e W
faw ¥ gwfers gt age Wt it
wrdt gRreTer —fdfafaier W
WHNT | g Ag AT rwwr § G R
1 wEX WY T T TN A% EE He-
frr wew & word Wy § oW ¥ age
ogfrarr & & warr & frerr &0
we Wit & W e e ey O o
o7 ¥ g frer 1 o 7 e
v o o rdive g e & 1
gxifanami ¥mrad ¥ @m
# fort @ wwm wrr Fn 8, figegearmlt
it Frrar § 3 Y e % g i W
& & § Twr qo wufwgm o e
T w Fa afaen | Flfafiea
LEILCE SRR LR ER IR
i & w7 e feft o O WAy
w fem &1 W o1 ¥ oy W e
T @ A IW W A T R
fem o §1 W o oW oA owr F
frdfafadz foar v oo § 7 Flf-
v oramae wsw & | 39
fas g agr = & o gy wreaf o
o1 wg ag § e gl gw e
#rft 9w & wro g, few & e g,
m & & owme g, avaag @ 0
ik gfrar & g Fedfafidwa wor
¥ g qopTr g, 9% €
T 7w vl | Ffateda
# T gy weeft § 1 Ffafeiee &
fomr oo w7 Fegfafadz fr & 39 &1
Wt wifew S e o g
¥ 3w & flfafade g7 & wmone
g wfgg o« ¥ W owwE o s
TF AW WL ACE  qADWY EAT | THA
wtf ww ff e goag wew o %1 B
a9 o el grEw # wem q g,
fegeme & o oF o Wi W o
T t v o s7 « wow qwewg Wt
ot o ot bl W ot A
wE nof ax wk wen & W
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& Min. of 3
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Tt A Ferm Sgd o ¥ ooy
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g g do po—a iforefew
T-aTag-Aa #1 o wann § ) dew
wgw  gEm—eorary ¥y siffens
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[ o faee 79 )

& arT SEE o e §
T Form 1 wm, ot 7§ T
¥ frogefta 1 ae< &t am, Afe
A wgt ¥ it s §—aer
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- £ fir ot afrardt qv art e Sfadr
oY, TR 89w THE AT
A T TR q wde A d,
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2z fem w1 Wer @ e
& ofes waw 6 7= v 0%
forelt Y s @ Y @

¥ w7 Felfafordee & a §
o E it e § o ok O anr
ff @t § e forfy folder & omx &Y
wEE g

ot Tm fem (wonge) T &
Tt H wer g Wt T o

ot ferrry w97 w1 HTHAT
fdfafedwa & @9 A ¥ s
w8, 3y Fofafwdeey o sae aff
tygfar ag &0 fufist oy
LLciiE o

ot m fewr : qmﬁh@
g g

it fewme W W R frat
e ox fawr &, & ureer wwwrt oY
wifirer v | § W0 wE AT N
wg AT B, § W v e
forr, & wrer s § fie iy qunfone
w1 g WO A WO |

SHRI SAUGATA ROY: One cleri-
fication,

MR, CHAIRMAN: He has covered
all the points.

SHRI SAUGATA ROY: He has made
an emotional appesl I appreciate
his emotion, but be has not said
whether he is going to give any fresh
help to West Bengal in order to solve
the residua] problemyy ¥/ & L H
qAAT WTgE §, W owmew @1 gW
Fnf v g

SHRI SIKANDAR BAKHT: This
question has been put to me & number
of times, and I have given the mind
of the Government.

MR. CHAIRMAN: The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account  and Capital Account



D. G. Min, of
357 WaH

shown in the fourth Column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to complete the sums
necessary to defray the charges that
will come in course of payment
dufing the year ending the 31st day

CHAITRA 15, 1000 (SAKA)

& Min. of 358
S kR

of March, 1979, .in respect of the

heads of demands entered in the

second column  thereof against

Demands Nos. 80 to @3 relating to

the Ministry of Works and Housing."

The motion was adopted.

Degyands for geanis, 197879 in respect of the Mimistry of Works ang Howring veled br Lok Sabha,

No, of Name of Drmand

{irant on socount voied by

4 for " of D d for
Grant votcd by the Hevre

Demand the Houe on 16-9:1978

Revenue
R
MINSTRY OF WORKS
AND BOUSING
B9, Mimistry of Works and Hou-
sing . ' . 1940000
ga. Public Works 12,87,04,000

9i. Water Supply and Sewerage  10,45,00,000

93. Housing and Urban Deve-

lopment = 2,58,31,000

99. Stationery and Printing

5.66,28,000

Capital Revenue Capital
R

9700000
6.90,41,00  64,85,21,000 21,52,08,000

$2,25,00,000

6,15,84,000 12,91,35000 90,60,18,000

28,31,30,000

MR. CHAIRMAN: The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account ghown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidate Fung of
India to complete the gums neces-
sary to defray the charges that will

come In course of payment during
the year ending the 3ist day of
March, 1979, in respect of the heads
of demands eptered in the secomd
colump thereof against Demand Nos,
82 to 84 relating to the Ministry
of Supply and Rehabilitation”

The motion way adopted
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Deenands for Grants, 1g78-7 i repect of the Ministry of Supply and Rehabilitation votrd by Lok Sabie.

No. of Amount of Demand  for Amount of Demand for
Demand Name of Demand Grant oo account voted Grant voted by the House
the House on
16-3-1978
1 2 3 '
Revoaue pital Revenue Capi
MINISTRY OF SUFPLY
AND REHABILITATION
82. Department of Supply * 400,000 20,45,000
83. Supplies and Disposals 1,26,48,000 6,32,16,000
84. Department of Rehabilita-
tioa . . . 4:53,28,000 2,16,20,000  28,0640,00c  10,81,02,000

18.40 hrs.
DEMANDS* FOR GRANTS—contd.

GR¥: T Motion moved:

.

“That the respéctive sums 8ot
M on R

Account ';nt:!capmu Account shown
in the fourth column of the Order
Paper be granted to the President
to complete the sums necessary to
defray the charge that will come
in course of payment during
the year ending the 3lst day of
March, 1678, in respect of the beads
of demands entered in the second
column thereo! gaguinst Demand
Nos. 11 to 13 relating to the Minis-
try of Commerce, Civil Supplies and
Co-operation.”

Demand's for Grants, 1978-79 in respect of Misirtry of Comwmercs, Civil Supplies end Cooperation

subseitied to the vote of Lok Sabhs

t of Demand for

Amount of Demand for

Axatnm
Mo, of Name of Demand ' 7 * Orant on account voted by Grant submitted w the
Demand the Howse on 16~3-1976 voue of the Howe
1 E-3 4
Rewen, Capital R Capital
R Ro. “Rar Rs.
tlg'NBTRL‘I" OF OOMMER-
COOPERATION
1. Minbtry of Commerce,
Civil Supplies and Co-
. . 29,81,000 v LG 04,000

o .
P eTaction © o Beon
13. Civil Supplies and Coopera-
tion -+ .+ Bas3fooo

:67,57,000

49Bgao0o  Grbogonee  a48.0468,000 336,04.52,000

araB09,000 18,378,000

*Moved with the dai

of the Presid




